
THE GAU HIGH co RT AT GUWAHATIHATI
(HIGH COURT OF ASSAM, NAGALAND, MiZORAM AND ARUNACHAL PRADESH)

No,Hc.vrr-108/2o11( \1247 IA

From Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, The Registrar,

Gauhati High Court,

Kohima Bench, Kohima.

J
Dated Guwahati, 2L March,2024.

Sub:-

Ref:-

Sir,

Withreferencetotheabove,IamdirectedtoinformyouthatShriPhuleto
Yeptho, District & Sessions Judge, Zunheboto has been granted casual leave for five days

from 18.03.2024 to 22.03.2024, along with station leave permission. The next senlor

most Judicial Officer available at the station shall remain in-charge of his Court and Office in his

absence.

Yours faithfullY,

e dl-
]T. REGISTRA (VIGII.A NCE)

Memo No.HC.VU-1O8/20U(Pt.)/2880-2881/Adtd' t 2L- 07 -'Ze L^
Copy to:

1. Shri Phuleto Yeptho, District & Sessions Judge, Zunheboto'

.t{The Project Manager, Gauhati High Court, Guwahati.

RE I G E

Casual Leave.

Your note dated 16.03.2024.

4-


